227 Arrest of Members

[Shri Parimal Ghosh]

Murthy, 1 teg to lay on the Table a copy of
the Taxes on Entry of Goods into Calcatta
Metropolitan Area Act, 1v¥70 (Hindi and
English versions) (President’s Act No. 18 of
1970) published in Gazette of India dated
the 13th August, 1970, under sub-section (3)
of section 3 of the West Bengal State
Ligislature (Delegation of Powers) Act, 1970.
[Placed in Library. See No. LT—4070/70)

Annual report of Food Corporation of India

THE DEPUTY MINISTER IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI S. C. JAMIR):
Oun behalf of Shri Annasahib Shinde, I beg
to lay on the Table a copy of the Aonual
Report (Hindi and English versions) of the
Food Corporation of India for the year
1968-69 aloog with the Audited Accounts,
vunder sub-section (2) of section 35 of the
Food Corporations Act, 19.4. [Placedin
Library. See No. LT—4071/70]

Budget estimates of the Employees’ State
Insurance Corporation

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION (SHRI BISHWA
NATH ROY) : I beg to lay on the Table a
copy of the Revised [stimates for the year
196070 and Budget Estimates for the year
1970 71 (Hindi ard English versions) of the
Employee's State Ipsurance Corporation
under section 36 of the Employees’ State
Insurance Act. 1948. [Pluced in Library. Sce
No. LT—4072/70]

12.03 brs.

ARREST OF MEMBER
Shri Ram Sewak Yadav

MR. SPEAKER : I have to informed
the House that I have received the following
telegram, dated the 26th August, 1970, from
the District Magistrate. Barabaoki :

“Shri Ram Sewak Yadav, Member,
Lok Sabha, was ariested on the 26th
Ausust, 1970, at 2 p. m. at Barabank:
City, uoder section 188, Indian Penal
Code, for violating orders under section
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144, Criminal Procedure Code. He has
been sent to district jail, Faizabad.”

DEMAND FOR SUPPLEMENTARY
GRANT (RAILWAYS), 1970-71—
Contd.

MR. SPEAKER : The House will mow
take up further discussion and voting on
the Supplementary Demand for Grant in
respect of the Budget (Railways) for 1970-71.
Shri K Suryanarayana.
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MR. SPEAKER : Let him mnot raise
such things in the House,
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